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Out of lakhs of Central Government emplo-
yees, only 15,000 employees of the Printing
Wing are not being paid bonus for 1982-83,

I call upon the Government to fianalise
the bonus formula immediately to include
the employees of the stationery offices in the
bonus scheme, to pay bonus for the year
1979-80 and the balance amount for the
years 1980-81 and 1981-82 and also to pay
bonus to the employees of the Government
of India Presses and the stationery offices
for the year 1932-83 without any delay.

(iii) Restoration of areas known as Blocks
I and IT to the Jaintia Hills districts of Megha-
laya. A

SHRI  BAJUBON R. KHARLUKHI
(Shillong) : In 1953, areas covered by Block
I and II in the Jaintia Hills District, prese-
ntly forming part of the State of Meghalaya,
were given away to the Mikir Hills, now
known as Karbi Anglong and presently form-
ing part of the State of Assam,

The areas are predominantly inhabited
by the Pnar people, speaking the Jaintia
dialect and are culturally bound up with the
culture of the Jaintia people.

The current feeling prevalent among the
people of the Jaintia Hills District in
particular and of the entire tribal people of
Meghalaya in general is that the transfer of
such areas was done in a manner that the
sentiment of the people was not taken into
consideration.

Following the carving out of the State of
Meghalaya from Assam in 1972, the demand
for the restoration of the said areas to the
Jaintia Hills District has been gaining
momentum,

In accordance with the Constitution of
India, Parliament is the competent legislative
authority to increase or reduce the boundaries
of a State and in the process of giving as
definite shape to that, the ecthnic and
linguistic realities are to be taken into con-
sideration.

I urge upon the Government of India to
takoe suitable legislative measures as would
restore Block I and 1I to the Jaintia Hills
District.
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(iv) Need to declare support pricelef Jowar.
and to ensure its procurement
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(v) Need for encouragement to those who
limit their families

SHRIMATI PRAMILA DANDAVATE
(Bombay North Central) : Sir, According to
the latest report of Food and Agriculture
Committee of United Nations, India ramks



349 Matters

first in the malnourished and hungry people
who number 210 million, In spite of the
claimed increase in the production of food-
grains, the number of hungry and malnours-
shed is also increasing.

This phenomenon of hunger in the midst
of plenty is due to the population explosion.
Unless we are successful in achieving zero

growth rate of population, the fruits of deve-
lopment will never reach the poor.

Success and failure of Family planning
programme is closely related to the status of
women in the society. Traditional beliefs
and undue importance to the son in the
Indian society and prejudices against and
misconception of men about vasectomy, are
the major reasons for not achieving the
desired target of bringing down the popula-
tion growth-rate. So long as such beliefs
persist, couples will continue to give birth to
a number of daughters till they get a son
and men would not come forward to
undergo vasectomy.

1 would, therefore, request the Govern-
ment to consider to award a golden card to
the couples who limit their families after
one or two daughters and also after guaran-
teeing old age security.

(vi) Need to construct dams on rivers where
floods cause a great havoc
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(vii) Need to provide stable telecommunica-

tion facilities in flood prone coastal areas of
Orissa

SHRI ARJUN SETHI (Bhadrak): The
House is well aware of the fact that the
coastal districts of Orissa are prone to floods
and cyclone almost every year., It has been
the experience in the past that in the absence
of stable telecommuncation facilites, dis-
semination of timely warning and ralief
operations have been handicapped. This
matter was brought to the notice of the
Union Minister for Communications when he
visited the State after the disastrous cyclone
in 1982, It was requested that U, H. P,
system should be provided on a number of
intra-district and inter-district routes besides



